
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE,
NORTH-EAST DISTRICT, KARKARDOOMA COURTS, DELHI.

ORDER

l partial modification of this office earlier order no. 7141-7150/Committee/Judl./N~
. E/KKD/Delhi/2022 dated 24" November, 2022, the following committee is hereby re-constituted
wilh immediate effect :-

S. Name of the Committee
No.

l ----·----------------~--·--·--·--- ----

1 Name of the Judicial Officers/Court Officials Designated as

I. Grievance Redressal
Committee

Sh. Pulasty,1 Pramachala, ASJ-03/NE
Sh. Harun I·r.1lap. PO-MACT/NE
Sh. Aashisb Gupta, ACMM/NE
Ms. Rcnu Chaudhary. MM (Mahila Court)/NE

Chairman
Member
Member
Member

II th~· C'hairman of the Committee is not available for any reason or on leave, the next senior
nro: member ol the concerned Committee slall act as Chairman of the said Committee.

Minutes ol he nwelings is to f ,, recorded by the Sr. PA/PA attached with the
Ct.urns/Chairperson/Member of the con crned Committee.

I !,Jwever. Lill' correspondence with ti:,· Principal District & Sessions Judge (HQs). Delhi and
th tio. 'ble High Court of Delhi, New Delhi. hall be clone only through the undersigned.

-'--Principal District & session!kl¢
North-East District,
Karkardooma Courts, Delhi.

No.9)_Cj_l-/ ·1<-(oj,committee/J;udl./N-E/ KKD/Delhi/2022 Dated: 0 2 DE€ 2UZI

Copy forwarded for information and necessary action to :-

1. I Ill' l{egbtrar General. I Ion'\Jle High C.Ji 1rt of Delhi, New Delhi.
2. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.
.,. ,\II llll'Judicial Orl1cers posted in this ,listrict. .
I. Till' A.O. (,Judl.)/Branch Incharge of al' the Branches of North-East District.
S. l'W)/ APIW. THC/KKD Courts. Delhi. •

J-Y."TJ w \\lebsitt> Committee. Tis Hrizari Co, :;·1 s/Karkardooma Courts. Delhi.
1. r-!,'\:l 11ranch. Norlh-1•:as1 District. KKD i :ourts Delhi to upload the same on LAYERS.
• I'S/leader to the undersigned

2..
Principal District & sessions Ju[q/),
North-East District, f , ( ·
Karkardooma Courts, Delhi.



z


